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1843495 Mr. J.K. Kaushik, counsel for the applicant.

Mr. Sunil Joshi, sbrlaf)holder fcr
Mr., JuPeJoshil, counsel for the- T*espondeentss.

The order dated 3.4.95 staying the cperation
of annexure 5/l dated 9.2 .95 will continue further
till the matter is heard by an appropriate D.B.
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put up for admission befofe an appropriate
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